
[PASSED BY TEE INDIAN LEQISLATORE.] 

(Received the assent of the Governor Genw~Z on 'the 13th 
March, 1937.) 

An Act furher to amend thb Indian Tea Cesa ~ ~ t ,  
1903, for a certain purpose. 

, 
W H E R E A S  i t  is .expedient further to amend the 

h d i a n  Tea Cesa Act, 1903, for the purpose of 
s e c u h g  that the said Act should cease to be in force 
in Burma; I t  is hereby enacted as follows :- 

1. This Act may be called the Indian Tea Crgs 8bort tllle. 
(Amendment) Act, 1937. 

2. To sub-section (2) of section 1 of the Indian ~ , . . ~ , , t  of 
sectlon 1 Tea Cess Act. 1903. the words "rind Burma" shall Act Ix df 

Le added. 1903. 
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